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REPORTS OF THE DEPARTMENT RELATED PARLIAMENTARY  
STANDING COMMITTEE ON INDUSTRY 

SHRI G. SANJEEVA REDDY (Andhra Pradesh): Sir, I present the following reports (in English 
and Hindi) of the Department-related Parliamentary Standing Committee on Industry: 

(i) Two Hundred and Twenty-third Report on the Revival and Restructuring of North Eastern 
Handicrafts and Handlooms Development Corporation Ltd. pertaining to the Ministry of 
Development of North Eastern Region; and 

(ii) Two Hundred and Twenty-fourth Report* on the Revival and Restructuring of Hindustan 
Photo Films Manufacturing Company Ltd. pertaining to the Ministry of Heavy Industries and 
Public Enterprises (Department of Heavy Industry). 

_________ 

REPORTS OF THE DEPARTMENT RELATED PARLIAMENTARY  
STANDING COMMITTEE ON FINANCE 

SHRI VIJAY JAWAHARLAL DARDA (Maharashtra): Sir, I lay on the Table, a copy each (in 
English and Hindi) of the following Reports of the Department-related Parliamentary Standing 
Committee on Finance (2010-11): 

(i) Thirty-third Report on 'Demands for Grants (2011-12)' of the Ministry of Finance (Departments 
of Economic Affairs, Financial Services, Expenditure and Disinvestment); 

(ii) Thirty-fourth Report on 'Demands for Grants (2011-12)' of the Ministry of Finance 
(Department of Revenue); 

(iii) Thirty-fifth Report on 'Demands for Grants (2011-12)' of the Ministry of Planning; 

(iv) Thirty-sixth Report on 'Demands for Grants (2011-12)' of the Ministry of Statistics and 
Programme Implementation; 

(v) Thirty-seventh Report on 'Demands for Grants (2011-12)' of the Ministry of Corporate Affairs; 
and 

(vi) Thirty-eighth Report on the subject 'Tax Assessment/Exemptions and other related matters 
concerning IPL/BCCI'. 

...(Interruptions)... 

_________ 

MOTION FOR EXTENSION OF TIME FOR PRESENTATION OF REPORT OF THE SELECT 
COMMITTEE OF THE RAJYA SABHA ON THE WAKF (AMENDMENT) BILL, 2010 

PROF. SAIF-UD-DIN SOZ (Jammu and Kashmir): Sir, I move the following Motion: 

*The Report was presented to Chairman, Rajya Sabha on the 27 May, 2011 


